
" (b} if ., ""betbel' lDdia .. .tu· 
... jta ad;'" ~ OIl Bri&a.in'. 
n1atioaa with develapin. cOUDtriel; 
and 

(c) 1Ddia'. reectioD thereto? 

THE IIIHlSTU OF EXT£,R.'JAL 
AFF~(SHRI P. V.S~~mA 
MO): (al Yes, Sir. 

( b) and (C'). R«ently Foreign Min-
ister-s of 11 developing and develo~ 
rountrif'S held ronsult-atk\ns in Vienna 
on ':':o\'ember 7-8.1980 in regard to 
the joint Mexi-:an· Austrian proposal 
for an international meetinf;! Of lmme 
Heads of State/Government on co-
operation 8J\d development. The list 
of eountries to participate in the sum. 
mit has not yet been finalised. There-
fore it is not yet c.«tain whether the 
United Kingdom will be par1icipatinl 
in the meetiDC. 

Aoart from this meeting it is to 
be hoped that the attitude of develop-
ed countries including United King_ 
dom. toward~ the North-South dialo-
pie would be poeitive. 

CololII'iq of ,.... ~l_ IIIaJ' eause 
eaneer 

4362. SHRI K. MALLANNA: Will 
the Minister of HEALTH AND FA.. 
KILY WELFARE be pleased to state: 

(a) whether it i. a fact that Food 
articles coloured by metanil yeIJow a 
chemical. instead of pennitted food 
~loun. may eause cancer; and 

(b) if 90 the reaction of Govern-
ment in thi. ~prd? 

THE MlNISTER OF STAn: IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI NIHAR 
RANJAN LASKAR): (a) The metanil 
yellow is a known carcinogen. 

(b) The Prevention of FOOd A~ul
teration Act and the BuIes made 
thereunder do not permit the use of 
thlB dye in fOOd artleJea. The State 
Gcr.remment. have also been advised, 
from time to time, to exercise creater 
ebeck on the USe ot colours in foods. 

hi •• , 08 A..... C, ..... 
t3II. SHB1 AMABSINGH RATHA. 

WA: Will th~ 14iniJle,. of aAlLlIAYS 
be pleued to .:;tate: 

(a> whether Government propoae 
to .. t "P • PalSeDlera Ameniliea Com-
mittee to provide bette,. amenities at 
Bailwl, StaUona and in the traina; 

(b) whm the final decision i. like .. 
1)" to be taken in this re,ard; and 

(c) what are the tenns of rete. 
renee of the ())mmittee' 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF pARLJA-
IlENTARY AFFAIRS (SURI MALLI. 
KARJUN): (a) and (b). The- Govern-
ment have since constituted ~ Pal .. 
aengers' Ame-nlties Committee. 

(c) A Statement is attached. 

The terms 01 reference ot the Com. 
mittee are:-

(a) to review the policy and prac-
tices in vogue on the Railways in 
respect of provision of passenler 
amenities in trains and at raUway 
stations; 

(b) to sugest the liat of items to 
be considered a!! passenger ameni-
ties and to revif'w the norm. ,for 
proviaioa thereot; 

(c) to suggest measures to ma.xi_ 
mise benefits to the passe,ers. 
keepin, in view additional physical 
and financial requirementa Of ameni_ 
ties in the next five to ten years; 
and 

(d) to ('onsi~er the desirability 
of introducing standardisat40n of 
ftttinga and fixtures in train. and 
at stations, of water trolleys, water 
hmtains at stations and of the sys-
tem of fixing rent and other 
charges for va:ious amenities, like 
retiring rooms~ bed rOlls, etc. 

The tenure of t.he Commjttee ja two 
years. . ~ 




